
 12/6/2018

 Sixteenth  Loksabha
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 Title:  Issue  regarding  safety  and  security  of  the  Hon'ble  Chief  Minister  of  Kerala.

 SHRI  M.  B.  RAJESH  (PALAKKAD):  Madam,  |  thank  you  for  allowing  me  to  raise  this  issue.  |

 had  given  a  notice  of  Adjournment  Motion  for  this.  |  have  been  patiently  waiting  to  raise  this

 serious  issue.  Unfortunately,  the  least  priority  has  been  given  to  my  notice.  It  is  a  very  serious

 issue  concerning  the  safety  and  security  of  the  Hon’ble  Chief  Minister  of  Kerala.

 माननीय  अध्यक्ष:  बैठे-बैठे कौन  चिल्ला  रहा  है?  क्य  यह  ठीक  बात  है?

 SHRI  M.  8.  RAJESH  :  Madam,  there  was  a  serious  security  lapse  on  the  part  of  Delhi  Police

 regarding  the  safety  and  security  of  the  Hon’ble  Chief  Minister  of  Kerala  who  was  staying  in

 Kerala  House,  New  Delhi  last  Saturday.  A  man  armed  with  a  deadly  weapon  managed  to  reach

 in  front  of  the  room  in  which  the  Hon’ble  Chief  Minister  was  staying,  but  Delhi  Police  did  not  act

 and  remained  silent  spectator.  It  was  only  because  of  the  timely  intervention  of  the  security

 guards  of  Hon’ble  Chief  Minister  that,  that  man  could  be  prevented  and  arrested.  This  is  a  very

 serious  issue  because  Delhi  Police  did  not  intervene.  Madam,  this  cannot  be  taken  lightly.

 Madam,  in  the  past  also,  there  were  two  such  incidents.  One  month  back,  a  man,

 through  Facebook,  openly  declared  that  he  was  coming  to  Kerala  to  assassinate  Hon’ble  Chief

 Minister  of  Kerala.  He  was  arrested  by  Delhi  Police  at  Delhi  Airport.  Delhi  Police  is  well  aware

 of  that.

 One  year  back,  a  man  declared  that  he  would  give  Rs.one  crore  for  beheading  the

 Hon’ble  Chief  Minister  of  Kerala.  |  do  not  want  to  mention  here  to  which  organisation  he

 belongs  to.  So,  there  has  been  serious  threat  to  the  life  of  the  Hon’ble  Chief  Minister.  Despite

 that,  Delhi  Police  did  not  act  and  there  has  been  a  serious  lapse.  Unfortunately,  the  Hon’ble

 Home  Minister  is  not  present  here.
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 So,  |  would  like  to  request  the  Government  to  order  an  enquiry  and  takeaction  against

 those  who  are  responsible  and  the  Government  should  also  respond  to  this.

 HON.  SPEAKER:

 Shri  N.K.  Premachandran,

 Dr.  P.K.  Biju,

 Smt.  P.K.  Sreemathi  Teacher,

 Shri  Innocent  and

 Kunwar  Pushpendra  Singh  Chandel  are  permitted  to  associate  with  the  issue  raised  by  Shri  M.B.  Rajesh.
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